
THE CENTRAL AD.JSATjVE TRIBNAL 

PATNA BENCH PATNA 

Date  

KglStrat1on No. CcpANo 65 of 2004 
, QA599f200 

QJAfr! 

Honrble KmSadjrna Sñvastav Member (J) 

Hoifble Shri S.N.P JLSiflha, Member (A) 

BhikharjMjs-j 

None appears for the applicant 

Versus  

Shri M.K.Duhey & Another . 	. 

-By Shri B.KSin1ia Advocate 

Applicant 

—Respondents  

ORDER 
(Pronounedjn .open.Court 
through j ..) 

0 

iible Km Sadhiia .Snvasava M.cmber(J) 	case is called out. I{one 
appears for the applicant.Earljer 	127.2006 and 287.2006 none has 
'appeared on behalf of the .pplicaut; hxiThK.Sjnh counsel for the 

respondeng submits that the ordertedI12.9.2005 passed in OA-599 of 
2005 has already been complied with It appears that the applicant has lost 

his mterest in pursuing the contempt pet1ion The CCPAis dismissed for 
nOn-prosecution 

(SN.P.N.Sinha) . 	:::. 	 .. 	 ,: 


